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gard to Employees Provident Fund 
Scheme implemented by the Bihar 
State Electricity Board; and 

(c) if so, the reasons therefor~ 

The Deputy Minister in the Minis-
try of Law (Shri Jaganatha Rao): (a) 
All the power houses, meter relay 
and testing sub-stations of the Board 
which are factories have been cover-
ed under the Employees' Provident 
Funds Act, 1952 and the Employees' 
Provident Funds Scheme, 1952 tram-
ed under the said Act is being com-
plied with by the Board in respect of 
such units. As regards the ()ther 
units of the Board which are not 
covered under the Act, the Board has 
framed its OWn Provident Fund 
Scheme. 

(b) and (c). Do not arise. 
Natiolllll Highways 

1392. Shri Sivamurthi Swamy: Will 
the Minister of TranspOrt be pleased 
to state: 

(a) the number of miles of Na-
tional Highways constructed so 1al' m 
the country State-wise; 

(b) the number of National High-
way bridges completed durin.e; the 
Third Five-Year Plan SO far across 
the rivers; and 

(c) the amount spent for the ~lain­
tenance of National HIghways State-
wiSe during the Third Plan so far? 

The Minister of Transport (Shr; 
Raj Bahadur): (a) to (c). A state-
ment is laid on the Table of the 
House. [Placed in Library. See No. 
LT-3628/64l 

Lemon Grass Oil 

r Shri Imbichibava: 
1393. -< Shri Umanath: 

l Shri M. N. Swa"'=': 

Will the Minister of Food and Agri-
culture be pleased to state: 

(a) whether it has been brought to 
the notice of Government that a large 
number of peasants in the high 
ranges of Kerala cultivating lemon 
gras. oil are facing unemployment 
and atarvation <iue to the lack of 

marketing facilities and low price of 
the produce; and 

(b) if so, the steps Government 
propose to take to improve the situ-
atiOn? 

The Deputr MillilIter in the MiDJs-
try Of Food aDd Agriculture (Shri 
Shahnawaz Khan): (a) and (b). The 
information has been called for from 
the Gi>vernment of Kerala and will 
be placed on the Table of the Sabha 
as soon as it is received. 
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Welfare of Backward Classes 

1395. Sbri Y. S'. Chaudhary: Will 
the Minister df Social Seourltybe 
pleased to state: 




